FOR RAJASTHAN AT JAIPUR BENCH JAIPU

IN THE HIGH COURT OF JUDICATURE : R
CA

TEGORY-WISE MONTHLY STATEMEN

T OF CASES FOR THE MONTH OF AUGUST, 2019

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB DB SB] TOTAL] FB DB SB| TOTAL|BALANCE
MAIN CASES:- 01.08.2019 31.08.2019
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 11099 of 0] 129] 129] o] ol 26 26] 11202
2 | CIVIL SECOND APPEAL °107) 0] o] 61 61 o] o] 28] 26 5142
3 | EXECUTION FIRST APPEAL e8] o] o 1 11 o o 0 0 69
4 | EXECUTION SECOND APPEAL 171 o] o 1 11 o o 1 7 17
5 | CIVIL MISC. APPEAL 29203] O] 67| 628] 695] 0] 58] 160 218] 29680
6 | CIVIL REVISION 608] O] o[ 19 19] 0] o] 28] 28 599
7| CIVIL REVIEW 7821 o] 15 18] 33] o] 18 4 20 795
8 | INCOME TAX REFERENCE ol of o 0 ol o] o0 0 0 0
9 | OTHER TAX REFERENCE 184] o] 22 0f 22] o] 9 0 9 197
10_| TAXCASES 0o o0 0 0l of] o© 0 0 0
11 | CUSTOM APPEAL 5710 0O 0 0] 0] 44 0| 44 13
12 | INCOME TAX APPEAL 234] 0| 26 0] 26] o] 25 0] 25 235
13 | WEALTH TAX APPEAL 0ol o 0 o of o 0 0 0
14 | SALES TAX REVISON 885 0| 0] 31 311 0/ o 1 1 915
15 | TESTAMENTARY CASES oJof o 0 o of o 0 0 0
16 | COMPANY PETITION 131 0] 0 0 0l of © 0 0 13
17_| COMPANY EXECUTION PETITION 110 0 0 0l of] o 0 0 1
18 | COMPANY APPEAL 100 0f 0 0 o] of] o 1 1 9
19 | COMPANY APPLICATION 139 0] 0 1 11 0/ 0 1 1 139
20 | COMPANYSUIT 7100 0o 0 0 0] 0O 0 0 7
21 | COMPANY LIQUIDN. CASES 68l 0] 0O 0 0] 0f] 0O 0 0 68
22 | ELECTION PETITION 7100 0 0 0l of 0 0 0 7
23 | SPECIAL APPEAL (CIVIL) 411 0f 3 0 3 0f 5 0 5 39
24 | SPECIAL APPEAL (WRITS) 1854] 0[ 161 0] 161] o] 291 0] 291 1724
25 | CIVIL CONTEMPT 3488| 0] 19| 123] 142] o 11 56| 67 3563
26 | CIVILWRITS 75316] 0| 83| 1880 1963| 0f 511] 1612] 2123] 75156
27 | RECRIMINATION PETITION oo o 0 0 0/ © 0 0 0
28 | CROSS OBJECTION 601 o © 3 3] of o 2 2 802
29 | CIVIL REFERENCE oo o 0 0 0] 0 0 0 0
TOTAL (A) | 129789] 0] 396] 2895| 3291 0] 970| 1918] 2888} 130192
CRIMINAL SIDE:-
1 MURDER REFERENCE 4 0/ 1 0 1M of 1 0 1 4
2 | CRIMINAL APPEAL 22377] 0] 42| 312 354] o] 61 85| 146] 22585
3 | CRIMINALREVISION 10156 O] 0] 250] 250] of o] 143] 143] 10263
4 | CRIMINAL MISC. PETITION 11073] 0 0| 630| 630] o] 1| 562] 563 11140
(U/S 482 CR.P.C)
5 | CRIMINAL MISC. BAIL 1060 Oof Of 1631| 1631 0f 0] 1654 1654 1037
(U/S 438 & 439 CR.P.C.)
6 | CRIMINAL CONTEMPT 18] 0] 0O 0 0] of] o0 0 0 18
7 | CRIMINAL REFERENCE 0jo o0 0 ol of © 0 0 0
8 | HABEAS CORPUS 68] 0] 31 0l 31] o] 42 0] 42 57
9 | CRIMINAL LEAVE TO APPEAL 868] O O 43] 43] o 4 14 18 893
10 | CRIMINAL WRITS 1061} Of 25| 41 66] 0l 32| 26 58 1069
TOTAL (B) 46685] 0] 99| 2907| 3006] O] 141| 2484| 2625] 47066
TOTAL (A+B) | 176474] 0] 495] 5802] 6297| 0[1111] 4402] 5513 177258
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9/12/2019 12:58




IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF AUGUST, 2019

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE |FB| DB SB[ TOTAL] FB] DB SB| TOTAL|BALANCE
MISC. CASES::- 01.08.2019 31.08.2019
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 4372] 0| 58| 366| 424] o] 49| 157] 206 4590
2 |BAIL & STAY IN CRL.REVISION 2968 0 0 239 239] O 0 83 83 3124
3 |BAIL & STAY IN CRL.MISC.PET. 9356] 0 0] 628] 628 0 0] 311 311 9673
4 |BAIL&STAY IN CRL.TRAN & CRLW 7471 0O 0 50 501 0 0 11 11 786
5 |BAIL & STAY IN CRL.CONT.PET. 0] 0 0 0 0] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 10} 0 0 0 0] 0 0 0 0 10
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 485) 0 0 55 551 0 5 23 28 512
TOTAL (C) 17938] 0] 58] 1338] 1396] of 54] 585 639 18695
2 CRIMINAL TRANSFER 58] O 0 3 3] O 0 4 4 57
3 STAY IN HABEAS CORPUS 0] 0 2 0 2} 0 2 0 2 0
TOTAL (D) 58] 0 2 3 5 0 2 4 6 57
TOTAL (C+D) 17996] 0] 60] 1341| 1401] o] 56] 589 645 18752
TOTAL (A+B+C+D) 194470] 0] 555| 7143| 7698] 0[1167] 4991] 6158 196010
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAY INI. T. APPEAL 36] 0 1 0 1 O 2 0 2 35
2 |STAY INW.T. APPEAL 53] O 0 0 0] O 44 0 44 9
3 [STAY INO. T. REFERENCE 138] 0 19 0 19] 0 2 0 2 155
4 |STAY INS. T. REVISION 7571 0 0 26 26] 0 0 1 1 782
5 |STAY IN CIVIL iST APPEAL 2709] 0 0 105 105} 0O 0 11 11 2803
6 |STAY IN CIVIL 2ND APPEAL 1989 0 0 56 56] 0O 0 11 11 2034
7 |STAY IN EXE. FIRST APPEAL 68] 0 0 1 1 O 0 0 0 69
8 [STAY IN EXE. 2ND APPEAL 151 0 0 1 1 0O 0 1 1 15
9 [STAY INC. M. APPEAL 7404) O] 46| 175] 221] 0f 20 26 46 7579
10 |STAY IN CIVIL REVISION 515] 0 0 19 19 0 0 22 22 512
11 |STAY IN CIVIL CONTEMPT 151 0 0 0 0] O 0 0 0 15
12 |STAY IN SPL. APPEAL (CIVIL) 30| O 1 0 1 0 4 0 4 27
13 [STAY IN CIVIL TRANS. APPLN. 187] 0 0 21 211 0 0 16 16 192
14 |STAY IN COMPANY CASES 10} O 0 0 0] O 0 0 0 10
15 |STAY IN SPL. APPEAL (WRIT) 1283] 0f 140 0] 140] 0 270 0] 270 1153
16 [STAY IN WRIT PETITION 35860 0| 57| 1574| 1631| Of 455 1132| 1587 35904
TOTAL (E) 51069] 0] 264| 1978| 2242 o] 797| 1220| 2017 51294
2 CIVIL MISC. APPLICATION 4762] 0 26 95 1211 0 30 &e 96
3 CIVIL MISC. CASE U/S-5 7638] G| 154 323 4771 O] 197 75 273
4 EXE. MISC.APPLICATION 0] O 0 0 0] O 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 0 0 0] 0 0 0 0
6 CIVIL TRANS. APPLICATION 206 0 0 20 201 O 0 17 17
TOTAL (F) 12607] 0] 180] 438] 618] 0| 227] 159| 386 12839
TOTAL (E+F) 63676] 0] 444| 2416] 2860] 0{1024] 1379] 2403 64133
TOTAL (C+D+E+F) 81672] 0| 504] 3757| 4261| o0]1080] 1968| 3048 82885
GRAND TOTAL (ATOF) 258146] 0] 999] 9559|10558] 0]2191| 6370] 8561| 260143
SONI 9/12/2019 12:58
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